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101002 |15.11. |- iEBENDR ;gURg Order Dtd. 2022-11- £
/2022 |2022 28288 - Jlo No
/2022 BEHERA OLD B
8)
(s
WP (C) ea
101003 [15.11. |- iEBENDR c ;gURg Order Dtd. 2022-11- t
/2022 |2022  |28285 - Jlo No
/2022 BEHERA OLD B
8)
(s
WPC (O ea
101004 |15.11. A)-  |D. ;gURg Order Dtd. 2022-11- t
/2022 |2022 12429/ |BISWAL - 314 No
OLD
2016 -
8)
(s
WP (C) ea
101005 [15.11. |- iEBENDR ;gURg Order Dtd. 2022-11- t
/2022 |2022  |28279 - 3110 No
/2022 BEHERA OLD B
8)
101006 [15.11. |'F(C) |DEBENDR COURT |5 der Dtd. 2022-11- (S
/2022 |2022 - A NO. 3114 ea
29643 BEHERA OLD t




w

w

o

.J>l—‘|

/2022 No
8)
(s
WP (C) ea
101007 15.11. |- ZEBENDR c ;gURg Order Dtd. 2022-11- £
/2022 12022 127287 - 30 No
/2022 BEHERA OLD B
8)
(s
CRIMI |ea
101008 [15.11. 21;325 N.N.MOH ;gURg Order Dtd. 2022-11- NAL t
/2022 2022 APATRA ) 14 APPEA |No
21 OLD L _
1)
(S
CRIMI |ea
101009 |15.11. gggé; P K ;gURg Order Dtd. 2022-11- NAL |t
/2022 2022 016 MOHANTY OLD 14 iPPEA Ii]o
4)
(s
WP (C) ea
101010 |15.11. |- EEBENDR ;gURg Order Dtd. 2022-11- t
/2022 2022 29644 ~ 3l No
/2022 BEHERA OLD _
4)
(s
WP (C) ea
101011 |15.11. |- EEBENDR ;gURg Order Dtd. 2022-11- £
/2022 |2022 129394 -3l No
/2022 BEHERA OLD B
4)
(s
ea
101012 |15.11. g?ié; M N COURT |Order Dtd. 2022-11- £
/2022 2022|227/ howanTy NO. 114 No
4)
(s
WP (C) ea
101013 |15.11. |- 2EBENDR ;gURg Order Dtd. 2022-11- t
/2022 |2022 129393 - 314 No
/2022 BEHERA OLD _
4)
(s
ea
101014 |15.11. S?Eé; o R bas COURT |Order Dtd. 2022-11- t
/2022 2022 NO. 114 No
022 N
4)
(101015 [15.11. [wp(C) |DEBENDR COURT |Oorder Dtd. 2022-11- (s
/2022 |2022 |- A NO. 314 ca




N

29392 BEHERA OLD t
/2022 No
4)
| -
WP (C) ea
i 101016 |15.11. |- EEBENDR c.o ;gURg Order Dtd. 2022-11- £
/2022 |2022  |27285 - S0 No
3 /2022 BEHERA OLD B
4)
| -
WP (C) ea
i 101017 |15.11. |- EEBENDR c.o ;gURg Order Dtd. 2022-11- £
/2022 |2022 129391 - 314 No
4 /2022 BEHERA OLD B
4)
B (S
1 CRLMP B ea
, [Loto18 [15.11. |- noaparp (C-O [COURT Order Dtd. 2022-11- £
o /2022 2022|2065/ [0 NO. 710 No
2022 -
4)
B (S
ABLAP ea
i 101019 |15.11. |L- R K c.o ;gURg Order Dtd. 2022-11- £
/2022 |2022 19244/ MALLICK ALt No
6 OLD
2022 -
4)
B (S
ABLAP |ACHYUTA ea
i 101020 115.11. |L- NANDA c.0O IC\:ISUR;‘ Order Dtd. 2022-11- t
© /2022|2022 [9084/ |PATTNAT A No
2022 K -
4)
[ (S
1 ABLAP ea
, [101021 15,11, |L- G. C.0 |COURT lOrder Dtd. 2022-11- £
/2022 |2022 15038/ |SAHOO NO. 714 No
8
2019 -
4)
[ (S
ABLAP |ACHYUTA ea
i 101022 |15.11. |- NANDA  [C.O ;gURg Order Dtd. 2022-11- t
9 /2022 2022 9082/ |PATTNAI OL].D 11 No
2022 K -
4)
| -
ABLAP ea
L 101023 15.11. |- MANOJ . o |COURT |y 4or Dtd. 2022-11- t
> 172022 2022|7643, KUMAR NO. 2114 No
0 MALLICK OLD
2022 -
4)
1 [101024 [15.11. |[ABLAP |NIRANJA [C.O [COURT [0rder Dtd. 2022-11- | (s




»—\U‘||

(G20 ]

o=

o

/2022 [2022 L- N SAHOO NO. 211 ca
8805/ OLD t
2022 No
4)
(s
ABLAP ea
101025 [15.11. |- S.K. ;gURg Order Dtd. 2022-11- t
/2022 2022 9734/ |PATRA OLb 14 No
2022 -
4)
(s
ABLAP COURT ;iiMI ca
101026 15.11. |L- M.R. No. 5 lOrder Dtd. 2022-11- O
/2022 2022 8527/ |ROUTRAY i 11 No
OLD 1 (BAI
2022 I |-
4)
(S
ABLAP ea
101027 |15.11. |1- o DAs ;gURg Order Dtd. 2022-11- t
/2022 |2022 9743/ [ oLy |14 No
2022 -
4)
ABLAP CRIMI éi
101028 |15.11. |L- M.R. ;gURg Order Dtd. 2022-11- ﬂ?gc_ t
/2022 |2022 8528/ |ROUTRAY A No
OLD 1 (BAT
2022 e
4)
(S
ABLAP ea
101029 |15.11. |1- A K §8URg Order Dtd. 2022-11- t
/2022 |2022 7961/ |MOHANTY A No
OLD
2022 _
4)
(S
ABLAP ea
101030 |15.11. |- P K ;gURg Order Dtd. 2022-11- £
/2022 |2022 7660/ |MOHANTY "~ <110 No
OLD
2022 _
4)
(S
ABLAP ea
101031 [15.11. |L- A.KALAS COURT Order Dtd. 2022-11- t
/2022 |2022 7051/ |H NO. 511 No
2022 -
4)
(S
ABLAP ea
101032 [15.11. |L- ;g;ﬁiTA ;gURg Order Dtd. 2022-11- t
/2022 |2022 ;g;g/ rouT o |14 No




o

o

o

ABLAP ea
101033 [15.11. |L- « sAHOO ;gURT Order Dtd. 2022-11- t
/2022 [2022  |7655/ b 11 No
2021 -
4)
(s
ABLAP ea
101034 |15.11. |L- N.C. ;gURT Order Dtd. 2022-11- t
/2022 2022 5423/ |SINHA 17‘ 14 No
2022 _
4)
(s
ABLAP ea
101035 [15.11. |L- A K COURT |Order Dtd. 2022-11- t
/2022 2022 5821/ |RANA NO. 7|11 No
2021 -
4)
(s
WP (C) ea
101036 |15.11. |- D. ;gURT Order Dtd. 2022-11- giigc t
/2022 (2022 29761 |[NAYAK o0 |14 Ho1 No
/2022 -
4)
(s
ABLAP ea
101037 [15.11. |L- R.R. ;gURg Order Dtd. 2022-11- t
/2022 12022 9946/ |INAYAK OL].D 11 No
2022 _
4)
(s
ABLAP ea
101038 [15.11. |L- BALARAM COURT |Order Dtd. 2022-11- t
/2022 |2022 9875/ |SINGH NO. 711 No
2020 -
4)
(S
WP (C) ea
101039 [15.11. |- D. ;gURT Order Dtd. 2022-11- giigc £
/2022 [2022 129763 |NAYAK 0 |14 01 No
/2022 -
4)
(S
ABLAP ea
101040 |15.11. |L- K. ESURg Order Dtd. 2022-11- t
/2022 |2022 9946/ |SAHOO orp 11 No
2022 -
4)
(S
WP (C)
101041 |15.11. |- D. ;gURT Order Dtd. 2022-11- giigc ia
/2022 [2022  |29765 |NAYAK © 14
20 H-1 No

/2022




[ 4
(s
ABLAP ea
é 101042 15.11. |L- iiﬁ?iﬁi COURT |Order Dtd. 2022-11- £
g /2022 |2022 7481/ |k NO. 711 No
2020 -
4)
| 5
WP (C) ea
% 101043 |15.11. |- D. ;gURT Order Dtd. 2022-11- giigc £
o |[/2022 |2022 29770 |NAYAK o0 |14 H-1 _ |No
/2022 -
4)
| 5
1 ABLAP ea
o |101044 15.11. |L- A K COURT Order Dtd. 2022-11- t
| |72022 |2022 4704/ [ROUL NO. 711 No
2020 -
4)
- 5
WP (C) ea
% 101045 [15.11. |- D. ;gURT Order Dtd. 2022-11- giigc £
, /2022 12022 29773 |NAYAK o0 |14 q-1  |No
/2022 -
4)
- 5
ABLAP ea
% 101046 |15.11. |L- ;QXMIDH c ggURg Order Dtd. 2022-11- £
5 |/2022 |2022 9875/ |1 un iy oLy |11 No
2022 _
4)
N (S
1 ABLAP ea
5 101047 15.11. |1- K C COURT Order Dtd. 2022-11- t
4 /2022 12022 3954/ |RATH NO. 711 No
2020 -
4)
B (S
WP (C) ea
% 101048 |15.11. |- D. ;gURT Order Dtd. 2022-11- giigc £
5 |/2022 |2022 29081 |[NAYAK o 14 0o |No
/2022 _
7)
B (S
ABLAP ea
L horoasfis.11. - |k, COUR? order pra. 2022-11- £
/2022 2022 9574/ |PATRA i 11 No
6 OLD
2022 _
7)
[ ABLAP (s
% 101050 15.11. |- H K EgURg Order Dtd. 2022-11- ea
5 /2022 2022 13325 |PATRA OLb 10 t
/2022 No




(o0}

moon—l|

(s
TRP (C ea
101051 |15.11. |)- iiﬁ?iﬁi COURT |Order Dtd. 2022-11- t
/2022 [2022  |164/2 NO. 811 No
YAK
022 _
7)
(s
WP (C) ea
101052 |15.11. |- QEBENDR ;gURg Order Dtd. 2022-11- t
/2022 [2022 129390 © 214 No
/2022 BEHERA OLD _
7)
(s
TRP (C ea
101053 [15.11. |)- P K COURT |Order Dtd. 2022-11- t
/2022 2022 275/2 |JENA NO. 8|11 No
022 _
7)
(s
WP (C) ea
101054 |15.11. |- EEBENDR c ;gURg Order Dtd. 2022-11- t
/2022 |2022  |29389 - 214 No
/2022 BEHERA OLD _
7)
(s
TRP (C ea
101055 [15.11. |)- ASUTOSH COURT Order Dtd. 2022-11- t
/2022 2022 256/2 |MOHANTY NO. 810 No
022 _
7)
(s
TRP (C ea
101056 [15.11. |)- KSHITIS COURT [Order Dtd. 2022-11- t
/2022 |2022  |256/2 |H NO. 810 No
022 _
7)
(s
WP (C) ea
101057 [15.11. |- iEBENDR c ;gURg Order Dtd. 2022-11- t
/2022 [2022  |29388 - 2 l1g No
/2022 BEHERA OLD B
7)
(s
TRP (C ea
101058 |15.11. ) — BALARAM COURT |Order Dtd. 2022-11- t
/2022 |2022  |285/2 |SINGH NO. 810 No
022 -
7)
101059 |15.11. |"F(C) |DEBENDR COURT | Ger Dtd. 2022-11- (S
/2022 |2022 - A NO. 3114 ea
29387 |BEHERA OLD t
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O =
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@»—l|

/2022 No
7)
(s
RSA- |LAXMIDH ea
101060 15.11. |28 22 C.0 |COURT [order Dtd. 2022-11- £
/2022 2022 | % N ANTY NO. 7|11 o
7)
(s
WP (C) ea
101061 [15.11. - EBENDR Uk lorder Drd. 2022-11- £
/2022 [2022 128300 - 310 No
/2022 BEHERA OLD _
7)
(S
WP (C) ea
101062 |15.11. |- EEBENDR ;gURg Order Dtd. 2022-11- t
/2022 2022 129386 - 314 No
/2022 BEHERA OLD _
7)
(s
WP (C) ea
101063 |15.11. |- EEBENDR ;gURg Order Dtd. 2022-11- t
/2022 [2022 128298 - Jl1o No
/2022 BEHERA OLD _
7)
(s
WP (C) ea
101064 |15.11. |- iEBENDR ;gURg Order Dtd. 2022-11- £
/2022 2022 129367 - 314 No
/2022 BEHERA OLD B
7)
(s
WP (C) ea
101065 [15.11. |- iEBENDR ;gURg Order Dtd. 2022-11- £
/2022 |2022  |28296 - J o No
/2022 BEHERA OLD B
7)
(s
CONTC ea
101066 |15.11. |- ﬁRR oK ;gURg Order Dtd. 2022-11- t
/2022 |2022 2197, [B-E- -~ Iy No
2022 ANTY OLD _
7)
(s
WP (C) ea
101067 |15.11. |- 2EBENDR ;gURg Order Dtd. 2022-11- t
/2022 [2022 128294 - 3110 No
/2022 BEHERA OLD B
7)
101068 15.11. |[WP(C) |DEBENDR COURT |Order Dtd. 2022-11- (S
/2022 |2022 |- A NO. 311 ca




o

27289 |BEHERA OLD t

/2022 No

7)

| -
WP (C) ea

é 101069 [15.11. |- EEBENDR .0 ;gURg Order Dtd. 2022-11- £
/2022 |2022 127288 -3 No

6 /2022 BEHERA OLD B
7)

| -
WP (C) ea

é 101070 [15.11. |- EEBENDR c.o ;gURg Order Dtd. 2022-11- £
/2022 2022 126501 - 31 No

7 /2022 BEHERA OLD B
7)

N (S
WP (C) ea

5 101071 15.11. |- SEBENDR e o [F0URT lorder ptd. 2022-11- £
/2022 [2022 28362 - 3110 No

8 /2022 BEHERA OLD B
7)

N (S
WP (C) ea

é 101072 15.11. |- EEBENDR c.o ;gURg Order Dtd. 2022-11- £
/2022 [2022 127292 -3 No

9 /2022 BEHERA OLD _
7)

N (S
WP (C) ea

S 101073 |15.11. |- EEBENDR c.o EgURg Order Dtd. 2022-11- £
/2022 |2022 127291 -3 No

0 /2022 BEHERA OLD B
7)

N (S
WP (C) ea

é 101074 |15.11. |- §i§§§§ .0 |COURT lorder Dtd. 2022-11- £
> /2022 2022 |38368 |°RY NO. 3|14 No
/2020 -

7)

B (S
CONTC M/S. ea

S 101075 |15.11. |- AUROBIN |C.0 ;gURg Order Dtd. 2022-11- £
o |72022 |2022  |1853/ |pa oo 2 No
2022 |SAHOO -

7)

| -
WP (C) ea

g 101076 |15.11. |- 2EBENDR c.o ;gURg Order Dtd. 2022-11- t
/2022 [2022 127290 IR No

3 /2022 BEHERA OLD _
7)

12 101077 [15.11. [wP(C) |[DEBENDR [c.O |COURT [0rder Dtd. 2022-11- | (s




.J>.c>|

=

/2022 [2022 - A NO. 311 ea
29355 BEHERA OLD t

/2022 No

7)

(s
WP (C) ea

101078 |15.11. |- QEBENDR c ;gURg Order Dtd. 2022-11- £
/2022 |2022  |29353 -3 No
/2022 BEHERA OLD B

7)

(s
WP (C) ea

101079 |15.11. |- EEBENDR c ;gURg Order Dtd. 2022-11- £
/2022 |2022 127300 AR No
/2022 BEHERA OLD B

7)

(S
CONTC |M/S. COURT ea

101080 |15.11. |- AUROBIN NO 3 Order Dtd. 2022-11- t
/2022 |2022 1847/ |pa oo S No
2022 |SAHOO -

7)

(S
WP (C) ea

101081 |15.11. |- Ei;?ﬁé ;gURg Order Dtd. 2022-11- t
/2022 2022 8939/ |3 oon o No
2021 -

7)

(S
WP (C) ea

101082 |15.11. |- Ei;?ié ;gURg Order Dtd. 2022-11- £
/2022 2022 8937/ |3 oon S0 No
2021 -

7)

(S

WP (C) ea

101083 [15.11. |- Ei;?ié ;gURg Order Dtd. 2022-11- £
/2022|2022 [8935/ 3 oon S0 No
2021 -

7)

(S

CONTC M/S. COURT ea

101084 |15.11. |- AUROBIN co R lorder prd. 2022-11- t
/2022 |2022 11852/ |pA oo 2 No
2022 |SAHOO -

7)

(S

CONTC ea

101085 |15.11. |- SﬁiﬁiﬁA ;gURg Order Dtd. 2022-11- t
/2022 2022 16701/ IR No
2022 JENA OLD _




NN

CONTC ea
101086 |15.11. |- s. K. |c.o ;gURg Order Dtd. 2022-11- t
/2022 2022 7320/ |RATH OL].D 11 No
2021 -
7)
(s
WP (C) ea
101087 |15.11. |- SAROJ o o [COURT |\ 4er Dtd. 2022-11- t
/2022 |2022  |1011g FUMAR NO. 21.4 No
/2020 PARTIDA OLD _
7)
(s
WP (C) ea
101088 |15.11. |- D. c.o ;gURg Order Dtd. 2022-11- £
/2022 |2022 25845 |BISWAL o 2 No
/2022 -
7)
(s
WP (C) ea
101089 |15.11. |- iEBENDR c.o ;gURg Order Dtd. 2022-11- £
/2022 |2022  |27299 -3 No
/2022 BEHERA OLD B
7)
(s
WPC (O GEN ea
101090 [15.11. [A)-  [D.K.JEN -3 Order Dtd. 2022-06- £
/2022 |2022 11203/ A . 24 No
2015 -
7)
(s
WP (C) ea
101091 |15.11. |- iEBENDR c.o ggURg Order Dtd. 2022-11- £
/2022 |2022 127298 -3 No
/2022 BEHERA OLD B
7)
(S
WP (C) ea
101092 |15.11. |- EEBENDR c.o ;gURg Order Dtd. 2022-11- £
/2022 |2022 127297 AR No
/2022 BEHERA OLD B
7)
(S
WP (C) ea
101093 [15.11. |- ZEBENDR c.o ESURg Order Dtd. 2022-11- t
/2022 |2022  |27296 -~ 3 No
/2022 BEHERA OLD B
7)
BLAPL GEN éi
101094 |15.11. |- D.K.JEN o) Order Dtd. 2022-11- :
/2022 |2022  |5843/ A : 03 o

2022




[ | "
(s
WP (C) ea

; 101095 [15.11. |- QEBENDR c ;gURg Order Dtd. 2022-11- t
/2022 |2022 127294 -~ 3 No

2 /2022 BEHERA OLD _
7)

| -
WP (C) |UMAKANT ea

2 101096 |15.11. |- A ;gURg Order Dtd. 2022-11- t
3 /2022 2022 26503 |CHHOTRA OL].D 11 No
/2022 |Y -

7)

| -
WP (C) ea

2 101097 |15.11. |- ANANT ;gURg Order Dtd. 2022-11- t
2 |72022 2022 |28936 |pas o 2 No
/2022 -

7)

| -
WP (C) ea

2 101098 [15.11. |- iEBENDR c ;gURg Order Dtd. 2022-11- t
/2022 |2022  |27293 -3 No

5 /2022 BEHERA OLD B
7)

| -
WP (C) ea

2 01099 15.11. |- SEBENDR e o [F0URT lorder ptd. 2022-11- £
/2022 [2022 129362 -3 No

6 /2022 BEHERA OLD B
7)

B (S
WP (C) ea

g 101100 |15.11. |- QEBENDR ;gURg Order Dtd. 2022-11- £
/2022 |2022 129358 - 3l No

7 /2022 BEHERA OLD B
7)

B (S
WP (C) ea

g 101101 |15.11. |- QEBENDR c ;gURg Order Dtd. 2022-11- t
/2022 [2022 129357 -~ 3 No

8 /2022 BEHERA OLD B
7)

B (S
WP (C) ea

; 101102 |15.11. |- EEBENDR c ESURg Order Dtd. 2022-11- t
/2022 |2022  |29356 -~ 3 No

9 /2022 BEHERA OLD B
7)

[ WP (C) (s
g 101103 |15.11. |- iEBENDR c EgURg Order Dtd. 2022-11- ca
/2022 |2022 120605 - 3o t

0 /2022 BEHERA OLD No
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w
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(s
WP (C) ea
101104 |15.11. |- QEBENDR c ;gURg Order Dtd. 2022-11- t
/2022 [2022 126831 - Jl1o No
/2022 BEHERA OLD B
7)
(s
WP (C) ea
101105 [15.11. |- JEBRIDR FoURT lorder Drd. 2022-11- £
/2022 |2022 127214 -3 No
/2022 BEHERA OLD _
7)
(s
WP (C) ea
101106 |15.11. |- D. ;gURg Order Dtd. 2022-11- t
/2022 2022 26878 |BEHERA OL]’) 10 No
/2022 -
7)
(s
WP (C) ea
101107 |15.11. |- EEBENDR c ;gURg Order Dtd. 2022-11- t
/2022 |2022 129368 -3 No
/2022 BEHERA OLD _
7)
(s
WP (C) ea
101108 [15.11. |- iEBENDR ;gURg Order Dtd. 2022-11- t
/2022 |2022  |29365 - 3 No
/2022 BEHERA OLD B
7)
(s
WP (C) ea
101109 [15.11. - SARAT COURT |order Dtd. 2022-11- £
/2022 12022 26523 |[FUMAR NO. 31,4 No
/2022 PRADHAN OLD B
7)
(s
WP (C) |D.R. ea
101110 15.11. |- PURUSOT COURT |0rder Dtd. 2022-11- t
/2022 |2022  |24028 |TaM NO. 6|11 No
/2022 |CHULI -
7)
(s
WP (C) ea
101111 |15.11. |- SWAPNA ;gURg Order Dtd. 2022-11- t
/2022 |2022 129615 |SAHOO o S No
/2022 -
7)
101112 [15.11. |"B(©) COURT | Ger Dtd. 2022-11- (S
/2022 2022 - K. RATH NO. 3 10 ea
28886 OLD t
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/2022 No

7)

(S

WP (C) ea

101113 |15.11. |- . maTH ;gURg Order Dtd. 2022-11- t
/2022 12022 28888 : OL].) 10 No
/2022 -

7)

(S

CONTC ea

101114 |15.11. |- EEBENDR ;gURg Order Dtd. 2022-11- t
/2022 12022 1362/ BEHERA OLD 11 No
2022 _

7)

(S

WP (C) ea

101115 |15.11. |- M. R. COURT |Order Dtd. 2022-11- t
/2022 12022 13095 |[ROUTRAY NO. 114 No
/2018 -

7)

(S

WP (C) ea

101116 |15.11. |- M. R. COURT |Order Dtd. 2022-11- t
/2022 12022 13093 |ROUTRAY NO. 1|14 No
/2018 -

)

(S

WP (C) ea

101117 |15.11. |- M. R. COURT |Order Dtd. 2022-11- t
/2022 12022 13092 |ROUTRAY NO. 1|14 No
/2018 -

)

(S

WP (C) ea

101118 |15.11. |- M. R. COURT |Order Dtd. 2022-11- t
/2022 12022 13090 |ROUTRAY NO. 1|14 No
/2018 -

)

(S

WP (C) ea

101119 (15.11. |- M. R. COURT |Order Dtd. 2022-11- t
/2022 12022 13086 |ROUTRAY NO. 114 No
/2018 -

)

(S

WP (C) ea

101120 |15.11. |- M. R. COURT |Order Dtd. 2022-11- t
/2022 12022 13040 |ROUTRAY NO. 114 No
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